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Construction of  Community
Centres/ Halls in Janak Puri, New
Delhi

2267. SHRI BHAGATRAM MANHAR:
Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether it is a fact that work of the
construction of Community Centres/halls in
each Block of Janak Puri, New Delhi has
been delayed;

(b) if so, what are the reasons therefor;
and

(@ to (c) Sites have been allot
ted for the purpose in  blocks
A & C of Janakpuri. In
both the cases, the possession
of land could not be handed over
by the DD, due to non receipt of
payment of the cost of land. Suitable
provision for the community halls
will be made in the layout plans of
the other blocks. According to the
policy of the DDA the cost of con-
struction®.  of community halls  will
have to be borne by the allottees.
The Welfare  Associations are at
liberty to get the work executed
through the DDA after making the
payment of the cost of construction
or alternatively after getting posses
sion of the land they could do the
construction themselves. It is not
possible at present to indicate the time by
which the community halls are likely to be
completed.

HUDCO partem 1979 housing scheme

2268. SHRI M. KADHARSHA: Will
the Minister of URBAN DEVELOPMENT be
pleased to state:

(a) the number of persons who got
themselves registered for the allotment of flats
under the HUDCO pattern 1979  scheme,
category-wise;.

(b) the number of persons who have been
allotted flats in each category so far;

(c) what is the number of flats under
different categories, Janata, LIG & MIG,
category-wise and locality-wise which are at
present undeT construction in Delhi under the
HUDCO pattern 1979 scheme and what is the
likely cost of each flat,, category-wise and
locality-wise; and



